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would be posted out to some other army
units, depending As
per the existing rules they would be pasted

"on the vacancies.

in the lower grade; for ipstance, Office
Superifitendent and UD.C. as L.D.C;
Driver Grade I as Grade II und Steno-
grapher Grade I and II as Grade 1II, efc.
They would also lose their sepiurily in
the new units with the reswit tmat their
further increments would be stopped in
the new units due to this downgrading.
We have also to take into account the pro-
blem of education of the children of these
employees if the Academy is shif‘ed to
North India. In Madras, Tamil is the
medium of instruction whereas in U.P.,
Hindi is the medium of instcuction.

Therefore, through you, Sir, I would
request the Defence Ministry to iniervene
immediately in this matter and stop forth-
with this sinister move to merge the Offi-
Madras, with
the Indian Military Academy, Dehradun-
Thank you very much.

cers’ Training Academy,
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Misuse of Telephones of Members of
Parliament
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SHRI JIBON ROY (West Hcngzl)
Sir, this is a very serious matier. 1 asso-
ciate myself with this.

SHRI SARADA MOHANTY (Orissa) :
1 also assaciate with this.

SHRI DINESHBHAI TRIVEDI (Guja-
rat) : Sir, we as MPs can usc this forum
but what about the ordinary citizens ?
They cannot even go to the General
Managers or the telephone authorities. 1
can tell you from my personal ryperiepce
that there is a rampan corruption Boing
on and if we do not do anything, it is
the ordinary tax-payer who has to suffer.
1 do not think the Government is taking
it seripusly.

SHRI SUKOMAL SEN (West Bengal) :
It is happening with various telephones.
Various honest telephone subscribers are
suffering on that score. This is an exam-
ple of an MP having been cheated, bui
there are so many ordinary people who
are being cheated. So, the Miaijster should
take it up very seriously and should not
sleep over it

SHR1 H, HANUMANTHAPPA (Kar-
nataka) : We have been demanding that
the Government should provide meters
like eleciricity and power meters sp that
2123 RSS/94—22
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we could owselves look into ii, but I do
not know why the Department is hesitat-
ing. 'When a private telephons subscriber
complaints, hc is asked to pay the bill
first and then the matter would be looked
mto. That is the rule, they say, and after-
wards the reply comes that the bill has
been looked into and found correct. This
is how an ordinary subscriber is taxed.
So, the Department should come forward
to instal meters for every telephone sa

that we ourselves are able to krow the
reading.

W oWt mrit (S9voaRw) - A&
Fm fadl & A s difwn

ST

=t @9 fr= wew (seeoww) oam R
@fqy e fawmr @)

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY) : There are serious
complaints raised. ...

SHRI RAM JETHMALANI (Karna-
taka) : Sir, I want to share an experience
with this House. About two years ago,
London’s Economist published, in one of
its issues, the photograph of a man sitting
in Delhi with a small wooden table and
a chair under an open tree, and for
Rs. 100 anybody could go to his table
and make a call to any part of the world,
whatever be the duration. Now, I took out
that picture and semt it to the Minister
concerned.. I have not yet heard for the
last two years. This shows that the scandal
is so prominent that even foreign news-
papers take notice of it but there is com-
plete darkness here with the Minister con-
cerned. Something has got to be done.
This is the biggest scandal going on.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY) Hon. Members
have expressed their concern about misuse
of telephones and inflated telephone bills.
I think the hon. Minister for Telecom-

munications will look into the matter and
rectify it.

SR @y - w1, @ 716 Fengu)
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SHRI DINESHBHAI TRIVEDI : W
want them to react, Sir. They only keep
on locking at it; they don’t react.

THE VICE-CHAIRMAN (SHRI V.
NARYANASAMY) : The Telecommuni-
cations Minister is not here. Now, Shri
Austin. ~ ...,Not here.
Yadav,

SITUATION IN BANARAS HINDU
UNIVERSITY
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